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19.02.2018
COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA 

AT 10.30 AM
1.CRL.A.12/2013 NAVAL KISHORE @NAVAL RAJ PAL SINGH,RADHIKA KOLLURU

VS STATE KUSUM DHALLA

2.CRL.A.184/2013 DEVENDER @PAPPU & ANR K.SINGHAL,RADHIKA KOLLURU 
  CRL.M.A.6795/2017 VS STATE KUSUM DHALLA

3.CRL.A.182/2002 SURESH KUMAR SAAHILA LAMBA , RAJEEV GAUR NASEEM
VS STATE OF DELHI KUSUM DHALLA

4.CRL.A. 275/2014 ROSHAN KUMAR @ MUNNA KARTICKAY MATHUR
VS. STATE KUSUM DHALLA

COURT NO.30
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR 

AT 2.30 PM
1.CRL.A.NO.254/2014 VIVEKANAND BIHARI DEEPAK ANAND,AAYUSHMAAN VATSAYANA

VS STATE NCT OF DELHI AASHA TIWARI

2.CRL.A.NO.1151/2016 VIKAS  M.L.YADAV,RAJAT KATYAL
VS STATE  

3.CRL.A.NO.104/2017 NEERAJ @KARAN M.L.YADAV,RAJAT KATYAL
VS STATE

4.CRL.A.NO.82/2017 SONU @MATKA M.L.YADAV,RAJAT KATYAL
VS.STATE

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 PM
1.W.P.(C)5547/2017 CENTRAL BOARD OF DIRECT TAXES RUCHIR BHATIA,GURPREET SHAH SINGH

VS SATYA NARAIN SHUKLA 

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 AM
1.RFA 873/2016 MAHESH CHANDER AHUJA          HARISH MALHOTRA,RAJESH BHATIA
  CM APPL.41372/2016 VS TILAK RAJ AHUJA   ATUL BANDHU,KARAN AHUJA 

2.RFA 95/2017 GYANENDER SINGH   L.B.RAI,LAKSHMI NARAIN,
VS SUBHASH CHAND & ORS   HONEY TANEJA

    HIGH COURT OF DELHI                            
    17th February,2018                              REGISTRAR (LISTING)
/////////



19.02.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

        COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

 
20. TEST.CAS. 81/2013         SHRI ARUN KUMAR MANOCHA ABHISHEK PARUTHI, RUPESH           
                              Vs. STATE & ORS              SHARMA   

********

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

10. I.A. 19585/2014           SUN PHARMA LABORATORIES LTD  HEMANT SINGH, MAMTA JHA, WASEEM   
    I.A. 20124/2014           Vs. LUPIN LTD & ANR          SHUAIB AHMED, C.M.LALL, ANKUR         
    In CS(COMM) 918/2016                                   SANGAL, PRAGYA MISHRA 

*********

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 10.30 A.M.

17. O.M.P. (COMM) 21/2015     PRASAR BHARATI               RAJEEV  SHARMA, RADHA LAKSHMI,
                              Vs. COMCON INDUSTRIES        ANINDITA DEKA, S. SPANDANA 

REDDY, VIDUSHI GARG,BHARAT  SANGAL

18. O.M.P. 117/2015           AIRPORTS AUTHORITY OF INDIA  SUNIL AHUJA, BHUPESH NARULA 
                              Vs. M/S PARNIKA COMMERCIAL &                              
                              ESTATES (P) LTD & ANR                                    

**********
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